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From Smti. Jayashree Bora,
Jt. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

To, Sri Satya Nath Sarma,
District & Sessions Judge,
Hojai.

Sub Casual leave.

S

Ref Your letter No. DJHj/25l281 dtd. 20.01.2025

e H VI 55)

Dated Guwahati Ue ZLArv, zozs.
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JT. REGISTRAR (VIGII.ANCE)
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No. H VII -84 12003 3 6s'c.

with reference to the above, I am directed to inform you that you have beengranted casuar reave on 24'012025, 
"iorg 

*i,i o*ion teave permission, with theofficial vehicle, at own cosg from *re m-oming oi ir.or.zors till the morning of25'01'2025. The next senior most Judiciar officer avairabre at the station wourd remain incharge of your Court and Office during your absence.

Yours faithfully.
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Copy to:

*/, he Project Manager, Gauhati High Court.
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